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The IIbIlster of FlDanee (Sbri 
SMhladra Oballdhari): (a) The aU.,.. 
,ations are being veritled. 

(b) and (e). Do not arise. 

"'-lIRled a.... s-.... .....,. 
1585. Sbri Ram Sew-ak Yada .. : 

SIIrI Yubpal SIaIIa: 
SIIrI Hakala ChuMl 

Kaehha .... 171I: 
Slo ..... : 
SIIrI V~ ....... : 

Will the lLiru.ter of .,..... b. 
,~ to refer to the repl,. clven 
.. UJYtarred Question No. 608 on the 
21th July, 111M regarc1inc Dlulllec1 
Iood8 _Iced In Bomb.,. and .tate: 

(a) whether the In .. ...u,.tiODII lane 
Iiaca been completed Into the matter; 
aU 

(b) i1 10, the .ction taken b7 Go .. -
anunent agalnlt the perea ... eoacent-
edt 

The MlnIeter of Finance (Sbr! 
SaalWac1ra Cballdhari): (a) Yes, Sir. 

(b) The caoe Is under adjudication. 

1586. ShrimaU ReDn Chakravarti,: 
Will the Mtnister of FiI18ll(lO! be 
,Jeaaed to at.te: 

(a) whether it is. tact that the 
Illlbl,. qualilled Cuh Department 
..splOJ'''''' ot the ~e Bank of 
India have less promotional avenues 
ilia.. thOM 011 clerical olde; and 

(10) it 110, the re.soUl tIoerefor? 

Tbe MIDbter of Finan... (Shrl 
SachiDdra Cbaadharl): (a) and (b). 
It cannot b .. said that the cB,h depart-
ment employee. of the Reserve Bank 
have less avenues tor promotion than 
those employed on the general side. It 
ig the policy of the Bank not to recruit 
highly qualified persons (or the cash 
departmfnt, tbe work betnll ot a rou-
ttne nature, but any person ... ho might 
lI'aduate or acquire other banldn, 

quaUflcatiOll after joining aervice ia 
the cash department 10 eilJrlble for 
transter to the general side depart-
ments with protection of pay facilit,.. 

mertrle er-taria 
1587. Dr. L. M. SiDa"h .. l: Will tha 

Minister of Health aDd Famn,. Plaaaillc 
be pleased to state: 

(.) whether Government have a.y 
Iclaeme to UIUt the .t.bllahment III 
Elaetric crematoria in cWrerant pan. 
of the rountr,.; .nd 

(b) if 80, the datall5 aad the .... i-
teria of tAe .cheme? 

The M1niater of Beal'h &ad FamU,. 
PIaJmi.... (Dr. Saohlla Na,..r): (ar 
No. 

(b) Does not arille. 

ne,..da .. _ ... ralp ... 

1588. SIlrI M. S. 1l11ri1: Will tile 
Minister rJl Planning aDd Socla.l Wel-
fare be pleased to .t.te: 

(.) whether Ilia .ttention hu beea 
oirawn to a p..- report 'Whicb appear-
ad in the Iftdia. Ezprul of !he 10th 
September, 11168 that the lLiniater for 
Iron and Steel, while addreoainl the 
progreaive group on the l'ourth PI .. 
in Bomba7 reported to have aid th.t 
too much dependenre on toraip .illl 
will make the Nation "loae ita .aul"; 

(b) if 10, whetber due att"nUon ha. 
been paid to this upect While draft-
in, tbe Fourth Plan; and 

(e) the .tepa taken to avoid dep"'a-
.enre on foreiln aid? 

The IlIiII.IlIter 01 PIaaai .. C :lad 8oc1a1 
Welfare (Sbri A80b Melata): (M) Tel<, 
Sir. TIle aecount 01 the lpeecb made 
by the Mlnilter of Iron and steel to 
tbe "Progressive Group" In Bombsy 
in the pre8& report which appeared in 
the Indian Express. dated 30th Sep-
tember. 1986 is misleadinll In several 
respects. . 

(b) and (c). The objectiY. v! selt-
reliance and seltwgenerating JP'owfh is 
embodied in the broad strategy of our 
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Plans. Programmes for export pro-
motion and import substitution haW' 
already been given very high prlurity 
In the Fourth Plan. 

HuaidpaI FiDallCe CerporaUu 

1589. Shri Shree Naray ... Pas: Will 
the Minister of Health and Family 
Planning be pleased to state: 

(a) whether a ,u"Ntion for the 
Ntablillhment of Municipal FInance 
Corporation for helpin, Municipal 
Corporations ... ith nece ... ..,. funcb for 
their c.pital wort. hu been made; 
and 

(b) if 110, the re.ction of GoYern-
•• nt thereto! 

The Mlnlster of Health and Famny 
Planning <Dr. Sushlla N.,.u): <a) 
and (b). (I) The Joint Session ot the 
Ninth meeting of the Central Coundl 
of Local Self Government and the 
Fourth Conference of State Ministers 
of Town Planning held in September. 
1963, in New Delhi had recommended 
the setting up of an Urban Develop-
ment Financial Corporation. The su~­
gestion was referred to the Ministry of 
Finance whd expressed the view that 
the setting up of such a Corporation 
might not be desirable or feasible. 

(il) The Committee on Augmenta_ 
tion of Financial Resources of Urban 
Local Bddies set up by the Central 
Council of Locai Self Government bas 
recommended the setting up of an 
Urban Development Board ior acting 
as a Central agency to give iong·term 
and short-term credits needed by the 
local bodies for remunerative and non-
remunerative schemes. The :keport or 
the Committee was farwarded to all 
the State Governments, Ministry of 
Finance and Planning Commission etc. 
for necessary action. The Central 
CounCil of Local Self Government at 
its meeting held in February, 1965, 
recommended that the comments On 
the Report received from the State 
G,overnments might be examined by a 
Committee consistinll ot Prcteosor 
M. S. Thacker, Member, Planning 
Commission, Deputy Minister for 
Health and the Minister for Urban 

Development, Maharashtra. Thi, com-
mittee bas not yet finalised its rt!com_ 
mendatlons. 

(iii) The Rural Urban Relationship 
Committee also sct up by the Central 
Council of Local Self Gopernment have 
recommended that with a view to 
meetingJ the capital requirements of 
municipal enterprises a Municipal 
Finance Corporation should be sct up 
to advance loans to local bodies. The 
Report oIf the Committee has been for-
warded to all State Governments. 
Municipal Corporations, Ministry of 
Finance, Planning Commission etc. for 
their comments. 

1590. Shrl Shree Mara:r ... D ... : WiU 
the Minister of FInance be pleased 10 
state: 

(a) the number Of branchee opened 
by the Commercial banb includina 
the State Bank of India in the rural 
are .. 110 far; 

(b) how many one-man banke are 
functionin, at present In the rural 
.re.... started by the Stat. Bank of 
India; and 

(c) how they are ... orkin,! 

The Minister of Flnanee <511r1. 
Sachlndra Chaudhnrl): (a) The stat .. 
Bank and its subsidiaries and the com-
mercial and co-operative banks have 
now about 2,250 offices in rural and 
semi-urban areas. Between the 1st 
January, 1962 and the 30th September, 
1966, 597 offices were <*lened b:r the 
commercial banks, Including the. State 
Bank and its subsidiaries in unbanked 
rural and semi_urban areas. 

(b) Eight one-man office. have 110 

far been opened by the subsidiaries of 
the State Bank. 

(c) Considering that the one-man 
olftces are meant to carry on an edu-
cative propaganda to ill/lulcate tt.. 
banking habit among the rural people, 
they have been worklne quite .u~ 
fully. though not at a prollt. 




